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OFFICE ORDER

The Competitive Authority has approved the transfer & postings at new location of Shri Hemant Khosla,
Senior Examiner of Trade Marks, GI & Copyright in administrative exigency and station tenure as per
revised transfer policy 2024 in public interest in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overal] organizational goals with
effective career management of the officers,

[ Present location of Posting New location of Posting ]
Copyright Office, Delhi Trade Marks Registry, Kolkata B
2 The concerned Head of Office of the respective location of Office, where the officer is presently

working, is requested to immediately relieve the officer within 10 days of issue of this order so as to

enable him to join at new place of posting as mentioned above, without waiting for a substitute or other
reason.

3. Shri Hemant Khosla should report to Head of Office of new place of posting to work allotted in
earlier office orders,

4, Shri Hemant Khosla, Senior Examiner of Trade Marks, GI & Copyright is eligible for TA/DA
and other benefits attached to transfer in public interest as per FR Rules and/or DoPT Guidelines in the
matter of transfer in public interest.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and GI.

W ﬂp%"
(Hemant Sadashiv Borale)
Director,

Office of Controller General of Patents, Designs & Trade Marks

To:-

Shri Hemant Khosla, Senior Examiner of Trade Marks, GI & C opyright

Copy to:-

l. Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, Ahmedabad,

RGNIIPM, Nagpur, GIR, Chennai. Copyright Office, Delhi
IT Division — for uploading on official website,

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers,

Hindi version follows,

Guard file.
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OFFICE ORDER

The Competitive Authority has approved the transfer & postings at new location of Shri Parag R.
Bhendarkar, Senior Examiner of Trade Marks, GI & Copyright in administrative exigency and station
tenure as per revised transfer policy 2024 in public interest in the same capacity with immediate effect to
align human resources against overall strength of technical posts and to achieve the overal] organizational
goals with effective career management of the officers,

Present location of Posting New location of Posting
Trade Marks Registry, Mumbai Trade Marks Registry, Delhi
2. The concerned Head of Office of the respective location of Office, where the officer is presently

working, is requested to immediately relieve the officer within 10 days of issue of this order so as to

enable him to join at new place of posting as mentioned above, without waiting for a substitute or other
reason.

3. Shri Parag R. Bhendarkar should report to Head of Office of new place of posting to work
allotted in earlier office orders.

4. Shri Parag R. Bhendarkar, Senior Examiner of Trade Marks, GI & Copyright is eligible for
TA/DA and other benefits attached to transfer in public interest as per FR Rules and/or DoPT Guidelines
in the matter of transfer in public interest.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and GI.

(Hemant Sadash%{Bora]e)

Director,
Office of Controller General of Patents, Desi gns & Trade Marks

To:-
Shri Parag R. Bhendarkar, Senior Examiner of Trade Marks, GI & Copyright

Copy to:-

1. Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, Ahmedabad,
RGNIIPM, Nagpur, GIR, Chennai. Copyright Office, Delhi

IT Division — for uploading on official website.

Pay & Accounts Officer, PAO. PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi version follows.

Guard file.
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OFFICE ORDER

Present location of Posting New location of Posting
Trade Marks Registry, Delhi Trade Marks Registry, Mumbai
2. The concerned Head of Office of the respective location of Office, where the officer is presently

working, is requested to immediately relieve the officer within 10 days of issue of this order so as to

enable her to join at new place of posting as mentioned above, without waiting for a substitute or other
reason.

3. Ms. Shikha Dewan should report to Head of Office of new place of posting to work allotted in
earlier office orders.

4. Ms. Shikha Dewan, Senior Examiner of Trade Marks, GI & Copyright is eligible for TA/DA and
other benefits attached to transfer in public interest as per FR Rules and/or DoPT Guidelines in the matter
of transfer in public interest.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and GI.

o/cféLaS‘
(Hemant Sadashiv rale)

Director,
Office of Controller General of Patents, Designs & Trade Marks

To:-
Ms. Shikha Dewan, Senior Examiner of Trade Marks, GI & C opyright

Copy to:-

I Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, Ahmedabad,
RGNIIPM, Nagpur, GIR, Chennai. Copyright Office, Delhi '

[T Division - for uploading on official website,

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi version follows.

Guard file.
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OFFICE ORDER

Present location of Posting New location of Postin
Trade Marks Registry, Mumbai Trade Marks Registry, Delhi ]
2, The concerned Head of Office of the respective location of Office, where the officer is presently

working, is requested to immediately relieve the officer within 10 days of issue of this order so as to

enable him to join at new place of posting as mentioned above, without waiting for a substitute or other
reason.

3, Shri Satyendra Kumar Pandey should report to Head of Office of new place of posting to work
allotted in earlier office orders.

4, Shri Satyendra Kumar Pandey, Senior Joint Registrar of Trade Marks, GI & Copyright is eligible
for TA/DA and other benefits attached to transfer in public interest as per FR Rules and/or DoPT
Guidelines in the matter of transfer in public interest.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and GI.

L]

{ﬂ;ﬁ Ol
(Hemant Sadashi orale)

Director,
Office of Controller General of Patents, Designs & Trade Marks

To:-
Shri Satyendra Kumar Pandey, Senior Joint Registrar of Trade Marks, GI & Copyright

Copy to:-

1 Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, Ahmedabad,
RGNIIPM, Nagpur, GIR, Chennai. Copyright Office, Delhi

IT Division - for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi version follows.

Guard file.
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OFFICE ORDER

The Competitive Authority has approved the transfer & postings at new location of Smt. Subasani
Purushothman, Senior Examiner of Trade Marks, GI & Copyright in administrative exigency and station
tenure as per revised transfer policy 2024 in public interest in the same capacity with immediate effect to
align human resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting New location of Posting
Trade Marks Registry, Chennai Trade Marks Registry, Delhi
2. The concerned Head of Office of the respective location of Office, where the officer is presently

working, is requested to immediately relieve the officer within 10 days of issue of this order so as to

enable her to join at new place of posting as mentioned above, without waiting for a substitute or other
reason.

3 Smt. Subasani Purushothman should report to Head of Office of new place of posting to work
allotted in earlier office orders.

4, Smt. Subasani Purushothman, Senior Examiner of Trade Marks, GI & Copyright is eligible for
TA/DA and other benefits attached to transfer in public interest as per FR Rules and/or DoPT Guidelines
in the matter of transfer in public interest.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and GI.

L]
(Hemant Sadashivy Borale)

Director,
Office of Controller General of Patents, Designs & Trade Marks
To:-

Smt. Subasani Purushothman, Senior Examiner of Trade Marks, GI & Copyright

Copy to:-

| Head of Office, Trade Marks Registry, Mumbai, Chennai. Delhi, Kolkata, Ahmedabad,
RGNIIPM, Nagpur, GIR, Chennai. Copyright Office, Delhi

IT Division - for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi version follows.

Guard file.
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OFFICE ORDER

The Competitive Authority has approved the transfer & postings at new location of Shri Abhishek Kumar
Pandey. Senior Examiner of Trade Marks, GI & Copyright in administrative exi gency and station tenure
as per revised transfer policy 2024 in public interest in the same capacity with immediate effect to align
human resources against overall strength of technical posts and to achieve the overall organizational goals
with effective career management of the officers,

Present location of Posting New location of Posting J
Trade Marks Registry, Delhi Trade Marks Registry, Chennai |
2. The concerned Head of Office of the respective location of Office, where the officer is presently

working, is requested to immediately relieve the officer within 10 days of issue of this order so as to

enable him to join at new place of posting as mentioned above, without waiting for a substitute or other
reason.

3. Shri Abhishek Kumar Pandey should report to Head of Office of new place of posting to work
allotted in earlier office orders.

4, Shri Abhishek Kumar Pandey, Senior Examiner of Trade Marks, GI & Copyright is eligible for
TA/DA and other benefits attached to transfer in public interest as per FR Rules and/or DoPT Guidelines
in the matter of transfer in public interest.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and GI.

(Hemant Sadashiv Borale)
Director,
Office of Controller General of Patents, Designs & Trade Marks
To:-
Shri Abhishek Kumar Pandey, Senior Examiner of Trade Marks. Gi & Copyright

Copy to:-

1. Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, Ahmedabad,
RGNIIPM, Nagpur, GIR, Chennai, Copyright Office, Delhi

[T Division - for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai,

Personal file of all above mentioned officers.

Hindi version follows.

Guard file.
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OFFICE ORDER

Upon consideration of request for transfer. the Competitive Authority has approved the transfer &
postings at new location of Ms. Himpriya Mishra, Senior Examiner of Trade Marks, GI & Copyright own
request in the same capacity with immediate effect to align human resources against overall strength of
technical posts and to achieve the overall organizational goals with effective career management of the
officers.

Present location of Posting New location of Posting
Trade Marks Registry, Mumbai Trade Marks Registry, Delhi
2. The concerned Head of Office of the respective location of Office, where the officer is presently

working, is requested to immediately relieve the officer within 10 days of issue of this order so as to
enable her to join at new place of posting as mentioned above, without waiting for a substitute or other
reason.

3. Ms. Himpriya Mishra should report to Head of Office of new place of posting to work allotted in
earlier office orders.

4. Ms. Himpriya Mishra, Senior Examiner of Trade Marks, GI & Copyright is not eligible for
TA/DA and other benefits attached to this transfer own request except or otherwise mentioned in FR

Rules and/or DoPT Guidelines in the matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and GI.

2ot

(Hemant Sadashiv Borale)
Director,
Office of Controller General of Patents, Designs & Trade Marks

To:-

Ms. Himpriya Mishra, Senior Examiner of Trade Marks, Gl & Copyright

Copy to:-

1. Head of Office, Trade Marks Registry, Mumbai, Chennai, Delhi, Kolkata, Ahmedabad,

RGNIIPM, Nagpur, GIR, Chennai. Copyright Office, Delhi
IT Division — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi version follows.

Guard file.
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